NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 27.11.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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Counsel for Petitioner is present. Counsel for Respondent is also present.
It is reported that, some more time is requested for reporting full
settlement in terms of compromise earlier recorded by the Tribunal.
Counsel for Respondent requested one month time and filed Affidavit of
Mr. Rajesh N. Jagdale. Time granted till 03/01/2018.
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